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No. 97

Delhi Legislative Assembly

BULLETIN (PART-II)

(General information relating to Legislative and other matters)
Thursday 11" November, 2010/20 Kartik, 1932 (Saka)

Hon’ble Members are hereby informed that 30 (thirty) notices of resolutions were
received by the Assembly Secretariat till the last date of receipt of Private Members
Resolutions i.e., Wednesday, 10.11.2010. The following three resolutions have been
selected on the basis of Balloting. These Resolutions would be taken up for discussion
on the Private Members Day i.c. Friday the 26" November, 2010:-

S.No.

Name of the Hon’ble ML A

Text of the Resolution

L

Shri Sat Prakash Rana

This House resolves that encroachment from entire
Government land and ponds in the Capital be
removed and be permitted to be used for civic

amenities after securing them with boundary wall.

Shri Srikrishan Tyagi

This House resolves that in view of the growing
population of Delhi, new hospitals be constructed
to provide appropriate medical facilities and the
existing Hospitals be upgraded & vacant posts of
Doctors and other staff be filled up with immediate

effect.

Shri O.P. Babber

This House resolves that plots allotted to SC/ST in
Delhi and occupied by them including in Double |
Storied (Harijan Basti), Tilak Vihar, Harijan Basti
Tilak Nagar, New Delhi-18 be regularized and
ownership rights to be given immediately to the

occupants.

(P.N. MISHRA)
Secretary




